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QBDEB
in view oi joint request received through whatsapp from Ms Neha Garg, Ld. JMFC (East) and Ms. Sanya

§"lS}\i‘Ld- -“i\J'lF(§ (5351). Karkardooma Courts regarding change of duty as Duty JM for the month of February ‘2025,
u} oster eating no. 59/CJMJEAST/l(l<D/DELHI, dated 21.01.2025 ls partially modified, as under:-

{SL No. Name of Duty MM Duty to be foi j performed on In Place
1 Ms. Sauya Singh Ld. .i.M.F.C-06 (East), Ms, Neha Garg, Ld. JMFC-02

R/0 F1@tN0- 55.Sec<n_1d Floor. Jai Laxmi 14-02-2025 R/o Flat No. 1708, Delhi Administration
Apartment, l.P.7lE.xrens1on, Delhi::1l0092. 121,1“, Gulabi Bagh, Den-ii

2 Ms. Neha Gag, Ld. .nvu=c-02 if C if Ms. Sanya Sineh Ld. .I.M.F.C-06 (East),
R/0 Fiat No. 1708, Delhi Administration 19-02-2025 R/0 Flat No. 55, Second Floor, Jai Laxmi
Flats, Gulabi Bagh, Delhi Apartment, I P ' tensio , Delhi. -11,0092.

Rest of the conditions in circular No. so/cJta1eAsTn§o_{%\eEi;¢tT,@‘$qetKo1.2o2s, hail re aln nchanged.
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_ 2 Q1 (Deep ulnar-I]
,1 ‘ t'_,\%i(lefJudlcial agistrate, East

_. @ arltardoo Courts, Delhi

No.1-\LCJMlEASTlKKD/Delhi \\ i, ated:14. .2025
Copy for information to:- “s $3: -'

1. The Ld.Registxar General, High Court of Delhi at e i"*‘“'i
Z. The Principal District 8: Sessions Judge (I-iQ,) and West, THC, Delhi.

. The Principal District & Session Judge East, North-East, and Shahdara, Karltardooma Courts, Delhi.
The Principal District 8: Session Judge, New Delhi, Patlala House, New Delhi.
The Principal District 8: Session Judge North, and North- West, Rohini, New Delhi.
The Principal District 8: Session Judge, South-West, Dwarka, New Delhi.
The Principal District 8; Session Judge South, and South-East, Saket, New Delhi.
The Principal Dlsu'ict 8: Session Judge-cum-Special Judge, PC Act (CBI), Rouse Avenue, New Delhi.
The CMM, Central and West [Iis I-Iazari), New Delhi [PHC), North 8: North-West (Rohini), South- West
(Dwarka), South & South-East (Saket), North-East and Shahdata, Katkardoorna Courts, Delhi.

10. The Ld. Secretary, DLSA East, Kat-kardooma Courts, Delhi.
11. All the Ld. Metropolitan Magistrates, East District, Karitardooma Courts, Delhi.

,,l»2.”1'helncharge, District Courts Web-Site Committee, Tis I-iazari Courts, Delhi.
13. The Incharge Computer Branch, Karkardooma Courts, Delhi. (uploading on Layers/Web-Site).
14. Superintendentlidmn. and Care Taking Branch, Karkardoorna Courts, Delhi.
15. lncharge Pool Car, Karkardooma Courts, Delhi.
16. incharge Cash Branch, Karkardooma Courts, Delhi.
17. Director of prosecution, Delhi thr. Prosecution Branch, KKD Courts, Delhi.
18. Chief Public Prosecutor. Karkardooma Courts, East, Delhi.
19. The Commissioner of Police, Delhi and DCP, East, Deihi.( Through Chowkl lnchatge KKD,Delhl.)
20. The] G (Prison), Tihar Jail, Delhi! New Delhi.
21. Lock Up lncliarge, Karkardooma, Delhi.
22. information Centel(EI-Sewa Kendra), Katkatdooma Courts, Delhi.
23. Video Conference Room, Karkardooma Courts, Delhi.
24. Web-Site Committee (Computer Branch).
25. The Secretaries, Bar Association, KKD, Delhi
26. Office Order File.
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( e Kuntar-I)
Chief] dict Magistrate.EIast
Kark dooma Courts, Delhi


